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8hrlmatf Renuka Ray; Hils the bon. 
Minister seen it? 

Shri MohludcHn: I have 110t seen It 
lnyself. .If the hon. Member (;an send 
It to me, I shall look into It. 

8hrl Hem 8arua: Some years back 
there was a question on ~ floor of 
the House that Air In1ia International 
bad put up an advertisement in Lon-
don which said: 

"Georgie Porgie kissed on the 
sly. 

An Air-India hostess, she did not 
-cry. 

Our passengers, luckily on the 
whole. 

Show a certain amount of self-con-
trol". 
We wanted that advertisement to be 
removed from the London Office. Has 
it been removed? 

Shri Mohiuddlll: I am very happy 
that that advertisement which had 
appeared three years ago is still re-
membered in whole verse by the hon. 
Member. That shows it has had a 
very good impact On his mind. 

Mr. Sp!"Alker; Is he happy about the 
d ~ 

Shrl Mohluddill: That advertisement 
had ~  withrlrawn long ago. 

8hrl Rem Barua: He Sl)'S it is 
porno!!raph'c lind that is why 1 
remember it. That is not so. I like 
gOOd advertisement. I do not have a 
liking for pornography. 
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2510 (tAl) LSD-2. 

The Deputy Minister in the 1 ~1  
01 Railways (8hri S. V. Ralnaswamy): 
(8) and (b). A stat£'ment is laid on 
the Table of the Sabha. 

Statement 
Messrs. Martin Burn Ltd., Mana·gi·ng 

Agents-Shahdara-Saharanpur Light 
Railway, addressed the Chief Minister 
of Uttar Pradesh recently (28th Janu-
ary, 1964) bringing out that, owing to 
increasing road competition an-l moun-
ting costs. the financial position of the 
Railway had deteriorated seriously, 
and that they were faced with tile 
prospects Of closing down the Railway. 
The management have ~ d  
State Government to extenll their help 
and active cooperation in tIle matter 
of reducing road compet;ti'Jn and 
giving immediate financial aid. The 
reactions of the State Government lire 
awaited. 

It is, therefore, premature for the 
Union Government to inriie'lte the 
possibility of Shahdara-Saharanpur 
Light Railway being closed down. The 
Ministry of Railways have d ~ d 
an enquiry to the State Government 
of U.P. ask',ng what steps the State 
Government propose to take in the 
matter. 
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Da'l81JP'lI: The question ~  not arise 
at all, because it is privatel) owned. 
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Shri Dasappa: Its present Position 
does not ~  to be very h;.ppy. The 
lust time it earned a profit in 1959-60. 
But it is u matter between the railway 
owners and the State GovHnment, as 
the trouble seems to have arisen be-
cause of competition from road trans-
port. The local Government seems to 
have licensed a number of vehicles 
and the Railway is not :lappy about it. 
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Shri Dasappa: I have already ans-
wered that th:t que-tion has not arisen 
now .. It may arise later on, but just 
now it is not before the Government. 

Collection or Motor Vehicle Taxes 

·623. Shri Man .. inh P. Patel: Will 
the Minister of Transport be pleased 
to state: 

(a) whether the Transport Develop-
ment Council has recommended a 
single agency for collectini various 
taxes on motor vehicles; and 

(b) if so, the action taken by the 
Government in this matter? 

Tbe Minister Of Shipping In the 
Ministry of Transport (Shri Raj 
Babadur): (a) and (b). A statement 
giving the information required is 
laid on the Table of the Sabhn 

STATEMENT 

(a) Yes. 

(b) The State Governments con-
cerned, viz., Assam, B har, Gujarat, 
Himachal Pradesh, Kerala, Madhya 
Pradesh, Madras, Maharashtra, 
Mysore, Punjab, Raj·aathan and Uttar 
Pradesh, were requested to imple-
ment the recommendation of the 
Transport Development Council. Ae-
~  to the information available 

at present, there is already a single 

agency for the collection' of the 
motor vehicles tax 'lind taxes OD 
passengers and goods carried by road 
in Gujarat, Kerala, Maharashtra. 
Madras, Mysore and Uttar Pradesh-
The matter is under the considera-
tion of the Governments of Bihar. 
Himachal Pradesh, Rajasthan and 
Punjab. The Government of Assam 
have stated that there are practical 
difficulties in implementing the re-
commendation, as tax also levied 
in Assam on goods carried 11)., water. 
The Go\·ernment of Madhya Pradesh 
have not yet communicated their 
decision and the question is being 
pursued with them. 

Sbri Mansinb p, Patel: In view of 
the fact that some States have found 
it ditlicult to accept this because 
there are taxes on waterways also, 
how is Government going to make all 
the States accept tbiE uniform system 
of a single agency? 

Sbri Raj Bahadur: The idea is that, 
in order to remove the inhibitory fac-
tors that operate against the smooth 
flow oJ road transplJn traffic, we 
should try to minimise the number of 
places and posts and agencies where 
taxes have to be paid, and with Ihat 
end in view, it was considered deSir-
able by the Transpnrt Development 
Council, on which are represented the 
Ministers of the various State Gov-
ernments, that so far as possible 
there should be a single collecting 
agency for as man:;. taxes on motor 
vehicles as possible, and that is 
exactly what is being done. 

Sbri Man'iinh p, Patel: There are 
different rates of passenger and goods 
taxes in the different States. May I 
know whether Government has any-
thing in mind to find out a uniform 
pattern for aU the dilJerent States? 

Sbrl Raj Babadur: The idea is not 
for uniformity of taxes so much. 
They may dilJer from State to State. 
The idea ill to have a single collect-
Ing agency, although we would very 




